[ 11 December. 2001 RAJYA SABHA

(b) the bad debts unrccoverable loans written ofl against the'said scctions
ol socicly during the last three vears. and (hat likely to be written off during the
currcnt yvears?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE(SHRI
BALASAHEB VIKHE PATIL}: (a) Reserve Bank of India (RBI) has reported
that no specific changes have been made in its latest credit policy with regard to
loans to farmers. small entreprencurs and professionals.

(b) The bad debis writtcn off by public sector banks in the priority scctor
for the last two vears, as reporicd by RBI arc given below :

{Rs. crorcs)
Scctor 1999-2000 - 2000-2001
Agriculturc 4814 55984
Small Scale Industries 321.58 8.4
Others 36746 77790
T, 137018 1946.18

RBI has further reporied that information of bad debts likely to be writien
ofT during the current years is not available.

Medium Term Fiscal Reforms Programme

2345, SHRI B.). PANDA : Will the Minister of FINANCE be plcased to
statc: :

(1) the name of the States which have drawn up the Medium Term Fiscal
Rclorms Programme (MTFRP) ; '

(b) which States out of them have entered into MolU with Ministry of
Finance: and

(¢) what is the amount rcleased to States from the Incentive Fund till
datc ?
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
BALASAHEB VIKHE PATIL) : (a)The Medium Term Fiscal Reforms Programme
(MTFRP) of eight States. viz. Orissa. Karnataka. Nagaland. Andhra Pradesh.
West Bengal. Kerala. Arunachal Pradesh and Himachal Pradesh have been
discussed in the Monitoring commitiee meeting.

(b} The Governments of Orissa. Karnataka and Nagaland have since.
¢nlered into Mol with Ministry of Finance. Government of India.

{¢) So. far. Rs. 731.19 crores have been released to States for the year
2000-01 from the Inventive Fund,

NABARD’s assistance to States

2346. SHRI BACHANI LEKHRAT : Will the Minister of FINANCE be
pleascd to state:

() the time when amounit for creation of miral infrastructure was sanctioned
by National Bank for Agriculture and Rural Development (NABARD) 10 States.

{b) what was the share of each State ;

{c) the amount utilized so far by cach State;

(d) the progress made by each State;

{¢) when theamount will be sanctioned next time; and

(N the schemes/programmes on which the amount will be spent?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE(SHRI
BAILLASAHEB VIKHE PATIL) : (a) Rural Infrasturcture Development fund
(RIDF) was launched in the vear 1995-96 with a corpus of Rs. 2000 crore. the fund
has since been continued every vear with announcements in the successive
union budgets and the cumulative corpus of the fund presently stands at
Rs. 23.000 crores.

(to (d) The total State-wise allocations made by NABARD under the
various tranches of RIDF are given in Statement -1 (See below). The total
State-wise sanctions and disbursals made under RIDF (as on 3-11-2001) arc
givenin Statement-1I (See below).
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